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CENTRAL ADMINISTRATIVE TRIBUNAL

BANGALORE BENCH

CONTEMPT PETITION NO.170/00069/2018

IN

ORIGINAL APPLICATION NO.170/00279/2017

DATED THIS THE 21ST DAY OF JANUARY, 2019

HON’BLE DR.K.B.SURESH, MEMBER (J)

HON’BLE SHRI C.V. SANKAR, MEMBER (A)

Snehajan K,
S/o Raghavan K,
Aged about 48 years,
Steno Grade II (Retired),
CBI, Bangalore
Residing at No. 127,
2nd Cross, Telecom Layout,
Srirampura, Jakkur Post,
Bangalore – 560 064.  …..Petitioner

(By Advocate Shri B.S. Venkatesh Kumar)
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Vs.

1. Shri C. Chandramouli, IAS
The Secretary,
Department of Personnel & Training,
Ministry of Personnel, Public Grievances 
& Pensions, Government of India,
New Delhi – 110 001.

2. Alok Kumar Verma,
The Director
Central Bureau of Investigation, 
Head Office, C.G.O. Complex,
Block No. 3, 3rd Floor,
Lodhi Road, New Delhi – 110 003

3. Shri Vijendra Bidri,
Head of Branch
Central Bureau of Investigation BS&FC,
No. 36, Bellary Road
Ganganagar, Bangalore – 560 032             ….Respondents

(By Shri Dilip Kumar, Counsel for Respondent No.1 and

Shri S. Prakash Shetty, Counsel for Respondent No. 2 and 3)

O R D E R (ORAL)

(HON’BLE DR. K.B. SURESH, MEMBER (J)

Substantially it seems that benefit had been granted. The rest of the

things also should follow in due course within another one month’s time. We

will grant liberty to the original applicant to bring it up once again if it is not

done  within  that  time.  However,  now  the  CP is  dismissed.  Notices  are

discharged. No order as to costs.
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           (C.V. SANKAR)                                (DR.K.B.SURESH)

            MEMBER (A)        MEMBER (J)

/ksk/

Annexures referred to by the petitioner in CP No. 170/00069/2018

Annexure-C1: Copy of the order dated 18.04.2018 in O.A. No. 279/2017

Annexure-C2: Copy of the MA No. 226/2018 dated 31.05.2018

Annexure-C3: Copy of the order dated 19.07.2018 in MA No. 226/2018 in
O.A. No. 279/2017
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Annexures referred in reply

Annexure-CR1: Copy of the details of payment made to the applicant

Annexure-CR2: Copy of the letter dated 14.11.2018 issued by the PAO, CBI,
New Delhi to the Pay and Account Officer, CPAO, Bengaluru

* * * * *


